TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.57.-UH.U9.-31.-10032026-2707 85
CG-M H-E-10032026-270785

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

g, 1154] % Reell, AHAT, AT 9, 2026/FA 18, 1947
No. 1154] NEW DELHI, MONDAY, MARCH 9, 2026/PHALGUNA 18, 1947

EGEEIEE]
(FeT 9)

FAferg==T
HaE, 5 9T, 2026
o (Ferrer) stfarfaasT 2008 Fi &m=T 20A F TEa|

13,1206 (1) —Fa T THTT, T ATT=a7, 1989 (1989 T 24) UF Yoo (FHeme) srfarfa=ra 2008 (2008
FT 1) (S =8 8 TATq 3 ATSTHIH Fgl TI7 8) 6 &127 205 % 376 (1) FIRT T& AT T T Fd g4, T
THTLTT 1 ST & TETq [ A1 JAe & forg, I8 i, S d@fem faeor saew sumag sqg=T # gy @ g
“FHTOT-STA AT~ FEA TSI AL SFT I & T 106/13-14 9 Aqe 361 99T S&AT 73 % €T I AT
w1 [Rwror g AT A @ Yo afisET # Aeured F o A g, vHy Gif F oeia F & e i s
FATE;

I 1 o TorT T FrS AR, TSI | 26 ATARAAT o6 W19 ol a8 o o % fiqe, 3 sttt
T 91T 20 D T IT-4T2T (1) F el ST TS o Forw Ut i o 7SI 3 SUART & Hael § e T T,

T T ST TEAH TR AT, SuTregTiarawt, fasy, areqert amgrqx 1 forfera =a & frm o 39+
ATETT ITATIT FHIT 3T AT TR AATRAT T ARG &9 F AT et Foaarit F q1eqw § gaa1s F7 Ja97
TR AT 37T UH &l 6l GAaTe FLd qAT UHT ST F2A 6 TAT TS H1s 2, oH T8 WISl Sa9a a9,
ST ETXT AT AT SATETAN T SAATT T TR T FATATT FT THAT

<% arferfaaw i amer 20 D Y 37227 (2) el werw wferery gy R o srer sifaw grm;

1665 G1/2026 (1)
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T ATATAAT 26 ST AT ATAT S T 7 TS ST 7T AT ITASH 8 3T T AT<h GIT FETH TR
¥ I Iecdad FTATAT § IeAhT FALeror o ST &aaT 2
Tt

39w Yo aRESET F o SEer |t a1 36w fGAr AteRr@d it S arent qiH w7 St e, i wedr-
TG A - FATI-IAL TR I 39 Y 106/13-14 9T A HIET €&AT 73 F €I I ST FT
Amio” wery ST § g

T Hed Tad-93 (G<T) Ao HHHT A 947 T e foeT

F AAHT | ABART
qaeTor / S CEEK)
A Nregr | a9 | Wit @S | @EU & LA S AT H7 A7 (R H)
Hear TE
(FFTH)
ot st =iae, Ser aeeft =a,
grerer Ta=eft =aw, aore e =e,
o efia =ad, 7. T,
| B | R | @St | el | g, e s, ATfE g .53%0 | o094
=G AATH @1, HIE. AhE AT
HIEHE AT
FIATATA ALHUTTRE TLeft, ThTer
FEHUEg Tl Higaara
TRy ureelt Yoo HATAT S

eALed AT FETT 337 Lo 7,
HT. I qeasAtsgqr (Fwior) 7er
Y ATEHIY, ISR gad egd
AT =T, HIgFAE oTfha A1
HIEFE AT, WIEFE Tq%
HIEF AT AT 7T, s
AEHTETH T, AR TG A,
HATT AT T, I TBTa AT,
STERY AT ATATE, ST 69T
2. | BT AT | @@=t 2o | e, gfadY See i@, dagaw AL 0.030¢
HTF IMATT, T e gerie,
AT TogTs ST, AT 3= d Mo,
FAE ATSTATA T2, IIT ATEHT
FATL, LS qeaTe aTdie, Tohrer
T TR, foeer wffer wgoft,
TIAhid WTERY I, TET herd
AT ST, AT Seard
T e forw, THgeR
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F AR | ATBART

e/ T T

qF. St | argar | Wia YET | GO % AT G AR HT AT (BRI H)
TeT RSN
(FF<H)

TR AaTg, AHe THgER ATE,
TRET THEEE 9Tg, TEAT FORTE
ST, fas T THgeR 9T,
qESITaTE BT arrg, s
WTERT FERIY, SAaTs Fadt 7y,
e TrwerTer aeaeft, A
THATA TZael, THUe THATT
Taeft, Rerer TraaTer araeeft, e
AT qeaefy, TfEw gefors gawe,
TTHERTT ATEE TRaeft, THTer TTHES
T, R qegaTe T

TEFHTT FTF IATL, AT AAq
OHT R o, gu Tegre
FAIY, gUaT ghess sreft, agenT
fSTaw Tor9ie, qFaid THFE
TogTE T, ¥@T h9rd ardie, e
HIATer AT, TaFia AT TR,
3. | IR | @ | RLUAL | mrerdfiaTs w=TiE B, S R2.4¥%3 | 0.3%%Y
AT FETIAT STHRT, TFET TR
STHY, IATATETS AT &A1,
AR TTE ABASA, ATTdT TogTa
AT, g9 TogTe T L, THATH
THATS FeaHT, T el a0
g, fSregr freT srfgardy zmor /

ATAHT FoheT STferaTeT =TT,
e UE, WivEe w2, wiaar
TS 3.
VR.%RR< 0.9%0%
TFT @FFRIH) | @RTH)

[®T. §. G197/BB Div/LC73/Khardi/RSP/20A]
AT FHTL AT, T&F TmaiT qtewr (Fam)
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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, 5th March, 2026
Under Section 20A of the Railways (Amendment) Act 2008.

S.0. 1206(E)—In exercise of the powers conferred by sub-section (I) of section 20 (A) of the Railways Act,
1989 (24 of 1989) (herein after referred to the Railway (Amendment) Act 2008 (No.1l of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given in
schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of Special
Railway Project, namely, “Kalyan-Igatpuri Section: - Construction of ROB in lieu of Level Crossing No. 73 at
Railway Km 106/13-14 of Mumbai Division™ hereby declares its intention to acquired such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act.

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer Bhiwandi,
Taluka Shahpur in writing and shall set out the grounds thereof and the competent authority shall give the objector the
opportunity of being heard, either in person or by legal practitioner and may, after hearing such objections and after
making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 20 D of the said Act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely:
“Kalyan-Igatpuri Section: - Construction of ROB in lieu of Level Crossing No. 73 at Railway Km 106/13-14 of
Mumbai Division”, Project in the state of Maharashtra.

Mumbai Division LC-73 (Khardi) Level Crossing Gate New Railway Over Bridge

Sr Survey/ Area in Acquired
’ District | Taluka | Village | Group | Name of the Land Owner / Occupant land in
No. No (Hector) hector

Shruti Vijay Chandan, Jayesh Ratanshi
Chandan, Shailesh Ratanshi Chandan,
Tejas Vijay Chandan, Vijay Lakshmidas
1.| Thane | Shahapur | Khardi 79 Chandan, Mohammad Yusuf 1.6390 0.4156
Mohammad Yasin Ansari, Sajid Hussain
Abdul Alim Khan, Mohammad Shafiq
Yar Mohammad Ansari

Kantilal Laxmansingh Pardeshi, Prakash
Laxmansingh Pardeshi, Mohanalal
Laxmansingh Pardeshi, Railway
Ministry under Central Railway-Kalyan
Kasara, Deputy Chief Engineer
(Construction) Central Railway

) Ghatkopar, Kalyan Kasara 3rd Railway
2.| Thane | Shahapur | Khardi 187 Line, Sajid Hussain Abdul Alim Khan, 8.4415 0.0209
Mohammad Shafiq Yar Mohammad
Ansari, Mohammad Yusuf Mohammad
Yasin Ansari, Vijay Lakshmidas
Chandan, Kantilal Laxmansingh
Pardeshi, Prakash Laxmansingh
Pardeshi, Mohanalal Laxmansingh




[T &% 3(ii)]

HILT =T TSI AT

5

Sr.
No.

District

Taluka

Village

Survey/
Group
No.

Name of the Land Owner / Occupant

Area in
(Hector)

Acquired
land in
hector

Pardeshi, Subhadra Pandurang Athavale,
Subhash Anant Gole, Harshal Pralhad
Datir, Bhaskar Narayan Datir, Usha
Keshav Datir,

Sunita Ulhas Shrikhande, Nandkumar
Keshav Datir, Vasundhara Digambar
Deshpande, Lalita Pralhad Datir,
Madhav Anant Gole, Kachru Wadialal
Shah, Uday Bhaskar Datir, Nandkumar
Keshav Datir, Niranjan Satyavan Datir,
Prakash Ramkrishna Datir, Madhav
Anant Gole, Meenal Manish Sohni,
Ravikant Bhaskar Datir, Rekha Keshav
Datir, Lalita Pralhad Datir, Vasundhara
Digambar Deshpande, Vijaya Vasant
Bedekar, Sukhada Satyavan Datir,
Sunita Ulhas Shrikhande, Subhadra
Pandurang Athavale, Subhash Anant
Gole, Suryakant Ramkrishna Datir,
Harshada Harishchandra Joshi, Harshal
Pralhad Datir, Sushma Gangadhar
Limaye, Ramdulare Shivprasad Shahu,
Anil Ramdulare Shahu, Nagina
Rameshchandra Shahu, Ranjana
Krishnarao Jayaswal, Vijay Ramdulare
Shahu, Surjabai Hiralal Shahu, Pramila
Bhaskar Sadgir, Janabai Nivritti
Mokhare, Nilam Ramlal Pardeshi,
Shakuntala Ramalal Pardeshi,
Purushottam Ramalal Pardeshi, Nilesh
Ramalal Pardeshi, Nitin Ramalal
Pardeshi, Ravindra Pundalik Mayekar,
Ramkali Madhav Pardeshi, Prakash
Ramkrishna Datir, Niranjan Satyavan
Datir

Thane

Shahapur

Khardi

261/A/1

Nandkumar Keshav Datir, Madhav
Anant Gole, Uday Bhaskar Datir,
Subhadra Pandurang Athavale, Sunita
Ulhas Shrikhande, Sukhada Satyavan
Datir, Vijaya Vasant Bedekar, Sushma
Gangadhar Limaye, Harshal Pralhad
Datir, Harshada Harishchandra Joshi,
Vasundhara Digambar Deshpande,
Suryakant Ramkrishna Datir, Subhash
Anant Gole, Lalita Pralhad Datir, Rekha
Keshav Datir, Meenal Manish Sohni,
Ravikant Bhaskar Datir, Malatibai
Sadashiv Thakur, Shrikant Sadashiv
Thakur, Chandrakant Sadashiv Thakur,
Pradeep Sadashiv Thakur, Subhash
Sadashiv Thakur, Chandrakant Sadashiv

69.5493

0.3144
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Sr.

No.

Survey/
Group
No.

District | Taluka | Village

Name of the Land Owner / Occupant

Area in
(Hector)

Acquired
land in
hector

Thakur, Subhash Sadashiv Thakur,
Shrikant Sadashiv Thakur, Malatibai
Sadashiv Thakur, Pradeep Sadashiv
Thakur, Subhash Sadashiv Thakur,
Shrikant Sadashiv Thakur, Malatibai
Sadashiv Thakur, Pradeep Sadashiv
Thakur, Chandrakant Sadashiv Thakur,
Sushilabai Ramkrishna Datir, Subhadra
Pandurang Athavale, Lalita Pralhad
Datir, Harshal Pralhad Datir, Eknath
Rambhau Mhasakar, Rishikesh
Dattatraya Mhasakar, District Sports
Officer Thane / Taluka Sports Officer
Shahpur, Unclaimed, Forest Store,
Kavita Ganesh Raut

TOTAL

79.6298
(Ha)

0.7509
(Ha)

[F. No. G197/BB Div/LC73/Khardi/RSP/20A]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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